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MOTION BE 

I. THE REPORT OF THE EDUCA 
TION COMMISSION  (1964—66). 

II. THE REPORT (1967) OF THE 
COMMITTEE OF MEMBERS OF 

PARLIAMENT ON ERUCATION— 
Continued. 

THE DEPUTY   CHAIRMAN: We 
now come to the discussion of the 
Report  on  Education.      Those who 
want to go for lunch may go. Mr. 
Ganga Sharan Sinha. 

SHRI GANGA SHARAN SINHA (Bihar): 
Madam Deputy Chairman, there was no 
previous notice that there would be no lunch 
today. We were simply told that we would sit 
till 5.30. We were not informed that there 
would be no lunch. 

THE DEPUTY CHAIRMAN: I would like 
to put to the House whether we can adjourn 
now and meet again at 2. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): It is much better UJ adjourn now and 
extend the sitting beyond 5. It is now 1.25 or 
whatever it may be. Shri Ganga Sharan Sinha 
is a very important Member of this House and 
his views should be heard by the House when 
we assemble after lunch so that there may he 
some Members. 

THE DEPUTY CHAIRMAN:  I   am 
in the hands of the House.   There are 
' very important Members still to speak 
and the Congress list is far too long 
and  it  will  never  be  exhausted. 

SHRI RAJENDRA PRATAP SINHA: We 
can meet at 2-30 and extend the sitting till 5-
30. 

THE DEPUTY CHAIRMAN: When will 
the Minister reply. 

SHRI NIREN GHOSH (West Bengal) :    
Tomorrow, 

PANDIT S. S. N. TANKHA (Uttar 
Pradesh): Keep it for tomorrow. 

THE DEPUTY CHAIRMAN: There is one 
Minister who wants to intervene. I am in the 
hands of the House. 

SHRI NIREN GHOSH: Let us meet at 2.30   
.    .   . 

THE DEPUTY CHAIRMAN: The Minister 
will reply at 5-30. B"t my request to the 
Members is that Jiey will have to be brief and 
to the point. 

The House stands adjourned till 2-30. 

The House then adjourned for 
lunch at twenty-five minutes past 
one of the clock. 

The House reassembled after lunch at half-
past two of the clock. The VICE-CHAIRMAN 
(SHRI RAM NIWAS MIRDHA)  in the Chair, 
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(Time bell rings) 
SHRI AKBAR ALI KHAN: Mr. Vice-

Chairman, he is the Chairman of the 
Parliamentary Committee. I would 
request you to give him more time so that 
he can explain more points. 
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SHRIMATI SHYAM KUMARI 
KHAN (Uttar Pradesh): Mr. Vice-
Chairman, after this hrilliant exposition 
of the Education Committee report by my 
predecessor I am feeling a bit nervous of 
standing and giving my views. A very 
brilliant report by the Education 
Commission has been added to the 
galaxy of reports on education since the 
attainment of freedom. The report of the 
Committee of Members of Parliament on 
Education is a very useful one so far as 
we are concerned and I am, in the short 
time at my disposal, going to confine 
myself to this report. It is for the first 
time perhaps in India that a national 
policy on education has been given to us. 
We have been told that education is a 
powerful instrument for national 
development— social, economic and 
cultural. So far, education was almost a 
powerful instrument of the Development 
of the personality of the child, of the 
human being and then that human being 
because an    asset of socity,    There- 

for I wlecome this in a way becausf-at 
the moment, after 20 years 01 freedom I 
am one of those who feel that we have 
not invested properly in the human 
beings in the last 20 years; otherwise, we 
would not have seen all those things we 
are seeing today which had better be left 
unsaid. 

So far as neighbourhood schools ore 
concerned, these have caused a great deal 
of controversy among the speeches that 
have  been  delivered      in this House.   I 
am one of those wiiu, twenty years ago,      
believed in the principle   of  
neighbourhood     schools and sent my 
child to an ordinary municipal school.     I 
confess the results were  disastrous  and  
when I placed the whole case before my 
own professor of the Allahabad     
University who was a very distinguished 
educationist, he advised me that    I must 
withdraw the boy from the     school but 
he quietly told me one thing. He said:  
"Will you kindly enquire what the salary 
is of the master to whom you have given 
this child of seven?' When I enquired 
about the salary,   I got my answer.     
That master     was drawing less than the 
salary of     a Chaprasi in a Government 
office. That master to whom the people o* 
the town were supposed to give their chil-
dren for education, for the moulding of 
the child's mind was a man who was paid 
less than perhaps even   a labourer.   
Therefore,  in my  opinion, the hub of the 
problem is the teacher. The Education 
Committee report  may be excellent.    
The suggestions    may be very good and 
the theme may be perfect but unless you 
have the teacher and a proper type of 
teacher, at that, you cannot bring success 
to any educational system in India.    For 
that I would beg to submit that I have 
always felt that not only in regard to the 
teacher but in other departments also there 
is no justification to have any difference 
in the pay and emoluments as well as 
status of two sets of Government servants 
whether they     are teachers, or  I.F.S.   
and  I.A.S.   officers or of any other 
services.     All Government servants, of 
one service sta- 
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tus should have the same emoluments and 
same status. I am sorry that j the 
Committee on Education has merely 
recommended an improvement in the 
status of the teachers. My own submission 
is there must be a revolution in the status of 
the teacher if we are going to do anything 
in education. 

So far as neighbourhood schools are 
concerned, I told you what I did per-
sonally and in spite of my own expe-
rience 20 years ago, I am all for 
neighbourhood schools. My only 
submission to the Committee is that 
where they have recommended the 
neighbourhood schools, they have used 
the words: 

"The primary schools should be 
made the common schools of the 
nation by making it obligatory on all 
children irrespective of caste, creed, 
community, religion, economic 
condition or social status, to attend the 
primary schools in their 
neighbourhood". 

I object to the word 'obligatory'. Within 
the next 5 years it is not possible for us to 
bring up our primary schools to the 
efficient status required. There may be 
children who can get the benefit of their 
birth because their parents are born in 
better circumstances. There may be 
children who may be able to afford a 
better school that is not a neighbourhood 
school. Why must you deprive those 
children of that school? Therefore my 
submission is that whereas the neighbour-
hood school, as my friend Shri Ganga 
Sharan Sinha said, must be the school for 
90 or 99 per cent, of the people, if the 
word 'obligatory* remains even the 1 per 
cent or 1 per cent, who can go to other 
schools will not be permitted to go there. 
There must be no regimentation in 
education. Even in places like Great 
Britain where education is free, they have 
got what they call 'Independent 
Schools'—they do not call them Public 
Schools but they call them Independent 
Schools and though these Independent 
School3 receive  no  grant  whatsoever      
from 

public funds but they are open to ins-
pection and they must register with the 
Department of Education and Science. 
As soon as they register with the 
Department of Education and Science, 
the Government gets power of control 
over the school. So instead of making it 
obligatory for a child to attend a 
neighbourhood school, why cannot you 
make it obligatory for the so-called 
Public School in India to open half their 
seats for children of lesser status and for 
children who cannot afford it. 

SHRI AKBAR ALI KHAN; They have 
done it for a certain percentage. Yes, but 
that is on a semi-paying basis. Those who 
do send their children to these public 
schools belong to a very much higher 
status than the usual run of Indians. 
Nobody getting Rs. 500 a month can 
afford to pay even Rs. 100 for keeping 
his child in a public school. Even with a 
scholarship- that is what he has to spend. 
Otherwise a public school costs Rs. 375 
per month which no average Indian can 
be expected to afford. So my submission 
is that during this transition period, till 
we can bring up our neighbourhood 
schools to the standard we all desire, we 
should continue with all other types of 
schools even encouraging voluntary 
agencies to run them. After all, we have 
been appealing to non-official and 
voluntary agencies to start nursery 
schools. Therefore private schools must 
not be completely eliminated from the 
scheme of things. 

Then again the question of language 
has been raised a great deal and the 
greatest compliment that one can pay to 
this Commission is that the Hindi-loving 
people feel that Hindi has been finished 
and the people who believe in English 
feel that English has been completely 
eliminated. I submit that nQ language that 
exists can be finished. As a student of 
literature and as one who loves literature I 
can say that no language can also be 
imposed on any country or any people. A 
language belongs t0 the people.   The 
cloister and cell     with 



 

[Shri Akbar Ali Khanj their research 
scholars can develop a language, but only 
that language remains that really belongs 
to the people. I know English has helped 
us to get educated in the past.   I have Been 
educated in English and therefore 1 am 
speaking in English.   But English cannot 
be our national language.   It has to be 
replaced by another language in ten or 
fifteen years.     Actually w© need not fix 
any time limit, but this has to come. I 
believe also     in the voluntary aspect for 
people     to learn the link language.   
Nevertheless, we must have a national 
language and there is no doubt that every 
country must have a      language of its 
own. There is also no doubt that every 
child has a right to be educated in its own 
mother-tongue.   We    cannot       deny 
these two rights  to the people.      It is 
impossible for the child to learn properly if 
the child is not educated in its mother-
tongue. It is impossible for India to exist if 
we do not have a link language and it is 
impossible for India to be a world figure if 
we eliminate English completely.    These 
are the things which we haVe to accept and   
within the   framework of these three 
things we have to evolve and draw up our 
scheme.   This   He-port does not give a 
detailed scheme. That scheme, I expect, 
will be worked out in detail by 
consultations with various States, after 
consultations with various educationists 
and after taking into account what the 
official language will be. Therefore, I d° 
not want to say anything more on the 
question of language, except that the 
Kegional language, the link language 'and 
English also must continue. 

Mr. Vice-Chairman, social Integra- ' lion 
has been spoken of and we bnve . derived a 
great deal of satisfaction from the fact that 
it has been accepted that pre-school 
training, and nursery schools will be run as 
they are today, by non-official and social 
workers or by voluntary agencies. There is 
n0 doubt that unless the pre-school child is 
locked after, the primary school will not be 
a success. Educa- 

tion for the child must begin   much 
before he goes to the primary school. 
Here I would appeal to the Education 
Department to give every facility   to 
those voluntary agencies that are pre 
pared to  take  the  responsibility    of 
running schools.   It has been a   very 
long period of service that these vo 
luntary agencies have been doing   in 
the field of education in our country. 
Education is the subject which volun 
tary agencies and social workers have 
always worked for.   Therefore I   ap 
peal and assert that the Government 
must think of them now. I may also 
go further and say that at this mo 
ment  unless  the  Government   helps 
them to do this work in the field   of 
giving training to the children, unless 
Government   helps    them   to    ccme 
forward and take up this pre-school 
education or even primary schools in 
various    places,    this      scheme    will 
not       be       a       success. They 

should    be    helped,    as    tbere will be a 
shortage of teachers, there   will also be a 
shortage of trained teachers. Training 
cannot be given    overnight. There will 
have to be a    period of training.    
Therefore I have a suggestion to make.   
There is a very large number of educated    
women in this country who are doing   
nothing. We must appeal to them, appeal to 
their better sense to take to some teaching 
work.   I would even go a step further and 
say that   we may  even  conscript the 
educated woman, the     graduate woman 
who is  sitting at home,  and ask her to 
come and help in the preschool training of 
the child or even work in the 
neighbourhood school. I can  assure  you  
that  if     there  is  a regular  agency to  do     
the     needful these women will come.   I 
am in touch with  them In  another  
capacity  and they have expressed their    
desire to serve, but they just do not know 
how and where to go.   It is for the Educa-
tion Minister to give opportunities to such 
people to serve. 

Another suggestion is that we always 
have some brilliant students in our 
colleges.    You have     said that 
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social welfare will also be encouraged. So 
these brilliant students can be persuaded to 
give one hour a day or five hours a week for 
teaching smaller classes. This need not 
necessarily be in the schools. I know a time in 
Allahabad when a student of the M.A. Final 
glass was actually taking classes of the MA. 
Previous students. If this type of service is 
developed it will be helpful. I am only 
throwing out- suggestions to make this 
Report a great success. I do feel, Mr. Vice-
Chairman, that this Report will do yeoman 
service in the cause of education. Though I 
feei that in education there cannot be any 
limits, that in matters connected with the 
mind there must be no limits and knowledge 
should have no boundaries or restrictions, I 
do feel that this Report, if fully implemented, 
will go very far in advancing the educational 
progress of our country. 

SHRIMATI C. AMMANNA RAJA 
(Andhra Pradesh): Mr. Vice-Chair-man, Sir, I 
must really compliment the hon. Minister of 
Education for having taken up this matter 
seriously and tried to lay down a national 
policy for the country in the matter of 
education. The Parliamentary Committee and 
the main Commission, I mean the Kothari 
Commission, have taken great pains to go 
into the matter in detail and to evolve a 
scheme. It may not be altogether satisfactory, 
but it is some basis on which to proceed. 

The main thing which we have to refer to 
and which this Report has dealt with at length 
is the language policy of the country. There 
have been many committees and commis-
sions as the previous speaker Shrimati Shyam 
Kumari Khan has said. There was the 
Radhakrishnan Committee on education, 
there was tft* Mudaiiar Commission. But I 
must really admit that I do not know whether 
every time there has been a report we have 
been progressing or taking a retrograde step. 
There was the scheme for Higher Secondary 
and them the Pre-Univer-sity course.    There 
were the multi- 

purpose schools and even before that we 
remember we had the basic education. 1 do 
not know how many are satisfied with these 
experiments. We are really experimenting 
with the cruldien of the day. As for basic 
education, I do not know how many here feel 
that it has been a success. I know to my cost 
that these multipurpose schools have bungled. 
The students coming out of these multi-
purpose schools, particularly those giving 
training in engineering and otner such 
subjects, were lit neither for higher education 
nor for technical courses. Now even the 
Kothari Commission has recommended the 
three language formula Which to a very great 
extent was acceptable to almost ail the States 
of the country. Now I do not know why this 
Committee has made it,a two language 
formula. Shri Ganga Sharan Sinha was 
hesitant about mentioning the States which 
did not follow the three language formula. 
Most of us have attempted to work it and it 
was to a very great extent a success and to the 
satisfaction of most of us. That is, we had our 
own mother tongue or regional language, 
Hindi and English. The only State which did 
not like Hindi was Madras and they did not 
implement the national policy. That was the 
only State and because of them the whole 
thing had to be reopened to the deteriment of 
the whole lot of us. So I feel that we must 
revert to the three language formula. Hindi, of 
course, has to be recognised as the national 
language. Though it has not been so far, it 
must be our national language and English 
has to find a place in our education. We have 
received our education in Jinglish and we 
know that it is not only an international link 
but our national link also is the English 
language. As a sincere Congress worker I 
have always liked to learn Hindi. I can read it 
but I cannot speak fluently. It is not that we 
are against Hindi language; we like it but we 
have to learn it gradually. But as far as I know 
I feel very doubtful if Hindi can ever replace 
English and so I feel 
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[Shrimati C. Ammanna Raja] that 
English must be the language for 
university education. 

SHRIMATI DEVAKI GOPIDAS 
(Kerala): It is" easier for children to 
study. 

SHRIMATI C. AMMANNA RAJA: 
Whatever is easy for the children to 
study, we have to accept and that is why 
we recommend that. Even u» the Kothari 
Commission Report they have suggested 
that English must be taught even from 
the beginning. Not only that; I feel that 
we must recognise English as one of the 
national languages just like the other 
fourteen languages. There are so many 
Anglo-Indians who are living in the 
country today and whose mother tongue 
is English. There are so many people in 
the West Coast, for instance in Goa, 
Mangalore and other places, who speak 
Konkani at home—it is not a written 
language—but whose language is 
actually English. Now that we are free 
we need not be afraid of adopting 
English as one of our national languages. 

AN HON. MEMBER: Hear, Hear. 

SHRIMATI C. AMMANNA RAJA: 
Yes, Mr. Pande will question.   < 

SHRI TARKESHWAR PANDE; I 
never question. Why should I question 
you? 

SHRIMATI C. AMMANNA RAJA: I 
am sorry. So we must not feel shy of 
anything. We must not stand on prestige. 
We must see how best we can take the 
country forward and this is how i feel we 
really can take the country forward. So 
many people have said yesterday that we 
do not have proper literature in many of 
these languages and particularly in Hindi 
for these languages to become the 
medium of instruction at the university 
level. If we did that we will be bungling 
further. And here I want to suggest one 
thing. How much time do we give for 
discussing this important subject? Just 
two or three days are    mentioned.    Is 
that 

sufficient for discussing a Report which 
is going to have far-reaching 
consequences? There wil be so many 
people protesting here who will not get a 
chance to give their views. Why should 
we not give a little more time to discuss 
this Report which, as I said, is going to 
have far-reaching consequences? This 
problem cannot be easily solved like that. 
We must hear everybody's views and lay 
down a national policy. 

Now, neighbouring schools are good. 
As Shrimati Shyam Kumari Khan said, 
even in the Consultative Committee I 
have been saying that they have not come 
up to the standard so that we can send 
our children there. How many of them 
have got buildings? I have been touring 
the villages and on most of the rainy days 
the class rooms become wet and nobody 
can say when the roof will come down. 
How many of them have got libraries? 
How many of them have got 
laboratories? Instead of improving them 
first, we should not take any step which 
wil take us only backward. 

SHRIMATI YASHODA REDDY 
(Andhra Pradesh): How many Ministers 
have their children in Indian schools, let 
alone the neighbouring schools? 

SHRIMATI C. AMMANNA RAJA: 
Why should we think of the Ministers? 
Today somebody is a Minister; tomorrow 
he is not. I do not care what they do. In 
the olden days Krishan and Kuchela, 
both of them, were attending the same 
school. There was no difference then. It 
is not because of class difference or any-
thing like that that I say this. The point 
is, the schools must be up- to the 
standard for everybody to go there. Why 
should we have any prejudice against 
Public Schools? Shrimati Shyam Kumari 
Khan said that half the children must be 
from the poorer sections. It is not a 
question of the poor or the rich. The 
Government must maintain the schools 
and the Government must subsidise 
them. 
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They must give scholarships to such of 
those who have merit and who pass with 
brilliant marks so that we can have at 
least one set oi people who are really 
getting good training. Public Schools I 
cannot afford but the children are sent to 
the Public Schools for the very good 
training that is given there. They are 
taught horse riding; proper manners are 
taught to the children. There are so many 
other things taught there which are not 
taught in the other schools. So we must 
have better schools. We should have no 
prejudice and we must have certain 
schools where at least a few people can 
get real good education, good manners 
and good training. As for minorities, 
minorities must be protected everywhere. 
It is all right for the Government to lay 
down policies, but how much of them 
is.implemented I want to know. Today 
we hear that in Orissa Telugu papers are 
boycotted, Telugu pictures are boycotted, 
Telugu people are ill-treated. Is this the 
way we are going to have  national 
integration? 

SHRI N. PATRA (Orissa): There is 
not a single Oriya M.L.A. in Andhra 
whereas one Andhra gentleman from 
Orissa is a Minister of State at the 
Centre. 

SHRIMATI C. AMMANNA RAJA: 
Please do not start such things. By your 
speech don't encourage your people to .  
.  . 

SHRI N. PATRA: A Telugu person is 
a Minister of Cabinet rank in Orissa and 
another a Minister of State at the Centre 
while there is not even one Oriya District 
Magistrate in Andhra. 

SHRIMATI C. AMMANNA RAJA: 
One mistake does not justify another. 
Whoever commits a mistake, it is a 
mistake and it must be remedied. 
Whtever it may be,- by your speech you 
should not encourage these elements 
who are taking resort to these wrong 
ways. You must vmake a statement 
today that such things should  not  
happen.    We     must  live 

amicably and we must be friendly with 
each other. 

SHRI     B.     C. PATTANAYAK 
(Orissa): Without referring to the matter 
of the newspaper how do you condemn 
the agitation? You should make a 
statement also. 

SHRIMATI C. AMMANNA RAJA: 
Just because I have said something, you 
are saying something. 

SHRI B. C. PATTANAYAK: You 
should not raise such things here. 

(Time bell rings) 

SHRIMATI C. AMMANNA RAJA: I 
have not finished. Please ask the 
Minister to give some more time to all of 
us. 

THE VICE-CHAIRMAN (SHRI 
RAM NIWAS MIRDHA): You should 
not listen to the interruptions. 

SHRIMATI C. AMMANNA RAJA: 
How can I not? By their statement they 
are encouraging rowdy elements. 
(Interruptions) Please do not ad'd to the 
trouble. 

Now one word about the members of 
the Committee of Parliament. There are 
only three South Indians. This is really a 
thing which has to be supported by the 
South more than anybody else. They are 
Mr. Chengal-varoyan and Mr. 
Anbazhagan from Madras and Mr. M. R. 
Krishna from Andhra. For all the four 
States of the South, Kerala, Madras, 
Andhra and Mysore, only three people 
have been selected. It is not for member-
ship that I am fighting. But it is 
important that they should know our 
views. 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): The members 
were not selected by the Minister but by 
the different political parties. I am sorry 
that in spite of English being the medium 
of education, the hon. lady Member is 
having these regional feelings. 

SHRIMATI C. AMMANNA RAJA: I 
have not quite followed him. 
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SHRIMATI YASHODA REDDY: 
The Minister is encouraging regional 
feelings more than anybody else. 

SHRIMATI C. AMMANNA RAJYA: 
It is not our regional ^feeling. Our view 
is that we want English, Hindi and the 
Southern languages. I think there must be 
more representation for us that we may 
give some concrete suggestions. Mr. M. 
R. Krishna, who is from Andhra, is 
actually from Hyderabad, -wfhere the 
medium is Urdu. So, he cannot and does 
not really represent us. I have nothing 
against him, but his views will be 
different. 

One word before you stop me. I have 
to say something about girls' education. 
You kindly excuse me for that. It h given 
at page 10 of the Committee's Report:— 

" .. .and in most areas of study, girls 
have shown remarkable achievements 
and proved that tKey are at least equal 
to, if not better than, the boys. But in 
spite of all that has been done, there is 
still a wide gap in the enrolment of 
boys and girls at all stages. It is neces-
sary to eliminate this gap at the 
primary stage, and to narrow it at the 
other stages." 

So, everybody is convinced and they 
have been talking about the necessity to 
give some incentives, some inducements 
to fill this gap so that they might come on 
a par with boys. For that, pious 
resolutions or statements will not do. I 
have been pleading with the Minister 
even in the Consultative Committee that 
a separate amount should be allotted to 
girls' education. Special scholarships 
have to be given. Subsidised hostels must 
be opened and they must be treated better 
till they come to the level of boys. They 
must be treated like Scheduled Castes or 
Scheduled Tribes by the Centre by giving 
some finds for the encouragement of 
girls' education. Not all the States • re in 
a position to give    more and 

more allotment for girls' education and 
these pious resolutions remain pious and 
not implemented. Whatever we say must 
be implemented. Otherwise we cannot 
have the confidence of the people, 
confidence of the minorities or the 
backward people. In order to encourage 
these people, you have to subsidise them. 
The Centre must provide funds and 
subsidised hostels are necessary. We do 
not have a sufficient number of schools 
at the higher level, at the secondary 
school level. Grown-up girls do not like 
to go to boys' schools. I have been 
pleading with the Minister that this 
should be done. 

There are so many other things and I 
hope I will get some other opportunity 
and some other time. 

 

[THE DEPUTY CHAIRMAN in the Chair] 
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"The language of the commonwealth 
shall be Hindustani written in 
Devanagri or Urdu character." 
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THE DEPUTY CHAIRMAN: Before I 
call the next Member to speak, I want to put 
to the House that I have very nearly 24 names 
yet of those who want to participate. Mr. 
Mulka Govinda Reddy, I think you suggested 
that we should have lunch hour. Otherwise we 
could have accommodated many Members. 
Now 1 request the House that we sit till 6.30 
P.M. 

SHRI TRILOKI SINGH: I would suggest 
that we have one more day for this. The 
Education Minister is here. Unfortunately the 
Leader of the House is not here, nor the Whip. 

THE DEPUTY CHAIRMAN: Let me 
finish. I am going to ask the Minister of 
Education to reply tomorrow, but even so you 
will have to put in more time today if 
everyone has to be accommodated. There is no 
Half an-hour Discussion today; that is for 
tomorrow, the 10th. If it is the genuine desire 
of the House that we must accommodate as 
many Members as possible—I also feel that 
this is a very very important report on which 
the views of hon. Members must be expressed, 
and the maximum the number of Members 
who can participate the better it would be—I 
take it that the Members are willing to sit for 
this extra hour. 

SOME HON. MEMBERS: One day more. 
SHRI MULKA GOVINDA REDDY 

(Mysore): This is a very important discussion 
that we are now having. There are many 
Members who want to speak and some of the 
Members belonging to our parties are not 

given 



 

[Shri Mulka Govinda Reddy] 
a chance. So it is necessary that we should 
have this debate tomorrow. Let the Minister 
reply tomorrow at 4.30. 

SHRI AKBAR ALI KHAN: At 4. 
THE DEPUTY CHAIRMAN: I have 

already said that the Minister will reply 
tomorrow. But I have in my wisdom not 
given the time when he will reply, but today 
we must sit till 6.30. If the House is genuinely 
desirous of this report being properly 
discussed, I think the Members should put in 
another hour and a half so that we can 
accommodate many more Members. 

 
THE DEPUTY CHAIRMAN; I do not know 
the exact nature of business, the programming. 
But I have just been told by the Secretary that 
if the House is desirous of extending it by one 
day, then the House should be wiling to sit on 
Saturday. 

SOivi^   '.ON. MEMBERS: Yes, yes. 

SHRI JAIRAMDAS DAULATRAM 
(Nominated): I think we might sit on 
Saturday. 

THE DEPUTY CHAIRMAN: If the House 
is willing to sit on Saturday, then we could 
have the discussion extended by one more 
day. 

SHRI BANKA BEHARY DAS (Orissa): 
We are very much interested in this debate 
and to hear the reply of the hon. Minister. 
Unfortunately the programming is so pressing 
that it may be very difficult for us to sit on 
Saturday. 

THE DEPUTY CHAIRMAN: well, 
tomorrow we will sit through the lunch Hour. 
But there is a half-an-hour discussion tomor-
ow; that could 

be postponed by an hour. I hope-Members 
will co-operate in this programme. There are 
two Money Bills which we shall have to 
finish, I an told. The Money Bills cannot 
wait.. I think now and then we shall have to 
put in a little more work; we should not 
grudge sitting for one or two or three hours 
more. 

AN HON. MEMBER: On Saturdajr we will 
sit. 

THE DEPUTY CHAIRMAN: Anyway, it 
is for today and tomorrow.. But the House 
must sit today for at least an hour or li hours 
more. 

SHRI NIREN GHOSH: An hour. 

THE DEPUTY CHAIRMAN; One and a 
half hours more. 

SHRI P. N. SAPRU (Uttar Pradesh): 
Madam Deputy Chairman, we have-before us 
two Reports, the Report of the Education 
Commission and the-Report of the Committee 
of Members of Parliament on Education 
which has sat to consider the Education 
Commission's Report. I would like to convey 
to the members of the Education Commission 
and the members of the Committee of 
Members of Parliament on Education my 
thanks for the ability with which they have 
carried or* their work. 

I would like, before I proceed further, just 
to give you my idea of education and I would 
start with some-remarks of Mr. Bertrand 
Russell. He says that: 

"The object of education is to create those 
impulses and attributes which will lead 
them to a life that does not involve any 
violent clash with others, because the 
things', that are desired are necessary for a 
man's own growth and his own constructive 
activities, not things: which essentially 
depend upon the-thwarting of others." 
Similarly, I would just like to quote 

Whitehead on the aims of education. He says: 
"Education   with   inert ideas   in 

not only useless;  it is  above     all 
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things,    harmful—corruptio    optimi, 
pessima." 

I have quoted those two writers because I 
have come to develop a dislike for this term 
'national integration'. I have begun to have a 
sort of strange feeling about the talk of 
national integration. I do not find any reality 
in this talk of national integration. My own 
feeling is that there is no right path now for 
that integration. And I want to be quite frank 
about it because we are going to have 14 
regional languages and we are going to have 
competitive examinations in those fourteen 
regional languages. Now the House will for-
give me if I make a personal reference to 
myself. I have been an examiner for the last so 
many years of my life. I have been an 
examiner for the thesis 0f Ph.D. and for LL.M. 
And I have also been an examiner for the 
UPSC. And I know how difficult it is fop an 
examiner to maintain the same quality or 
standard. I have been a liberal in my mind. 
One morning, I find that I have been less libe-
ral. I had to evolve a system in the evening to 
ensure uniformity of standards. I pity the men 
or the teachers or the examiners who will be 
called upon to maintain standards in these 
fourteen languages. 

Then, may I go on to the point about the 
use of the regional language? Well, I may 
frankly say that the present system in which 
we impart all knowledge through the medium 
of English language, I think, is altogether 
wrong. I remember my days when as a young 
boy I used to learn history in English and 
memorise the books that I was reading. I think 
that does not lead one to creative activity and 
speaking for myself, I am all for a change to 
the regional language. But I do not think that 
the change can be brought about in about five 
years' time. I do not know whether the 
Minister of Education has an Alladin's Lamp 
or whether this Government is working for 
socialism, an  expression I have rather    
begun 

to distrust—not that I am not a socialist—
with an Alladin's Lamp. 

SHRI AKBAR ALI    KHAN: But 
those who have    recommended five 
years  think  that     they     have the 
Alladin's Lamp. 

SHRI P. N. SAPRU: I do not think that the 
Education Commission has recommended a 
period of five years or ten years for the 
change-over at the post-university stage. But 
I think that they are prepared to go even 
beyond ten years so far as higher education   
is concerned. 

I think they have not recommended a two 
language formula because if we are going to 
be an independent State and an independent 
Republic, it is essential for us to have a link 
language. Now, what that link language 
should be is a different matter. Personally, I 
think that Hindi may be regarded as a link 
language. But I must allow myself to be 
guided in this matter by my friends of the 
South and not by my friends of the North, i 
am not prepared to break up the unity which 
we have built up through  the  ages  on  this     
language 

issue. Therefore, I would say 4 
P.M.   that the time indicated is    a 

very short one within which this 
Government, with the resources that it has, 
will not be able to perform this very difficult 
task of having   a changeover. 

May I also say that if H not easy to translate 
good books? You have got to consider the 
copyright laws and you cannot produce books 
to order. When I think of the books that I 
read, when I started my career as a lawyer or 
when I was reading for my law degrees, I feel 
thrilled. I think of Blackstone, Stephen, 
Pollock, Dicey, Maitland, Storey, Kant and 
many others. They helped me make a lawyer 
with knowledge. I read Economics and I read 
History, and I can tell you what my reading 
was. i still do a certain amount of reading. I 
like to read the Guardian. I like to read the 
New Statesman and the Economist and 
similar other papers. I want all to continue in 
this country. 



 

[Shri P. N. Sapru] 
Madam, I am not one of those who would 

banish English. I am reminded of what a very 
great physician, who appeared before us when 
I had the distinction of presiding over the 
Committee on Higher Education, told us. He 
was Dr. Sathe of Bombay. One of our 
enthusiastic members, a very able man, asked 
him, "What about medical education in the 
regional languages or Hindi?" Dr. Sathe said, 
"Eliminate English by all means if you hate it, 
but substitute for it French, German or 
Russian; no Indian language will do". Well, I 
am sorry to say that there was truth in what 
Dr. Sathe said. 

SHRIMATI YASHODA REDDY: But 
many have no courage to own it. 

SHRI P. N. SAPRU: Madam, it is no use 
playing to the gallery. And this is our 
socialism. I am not so much afraid of 
socialism, as of the persons who claim to be 
socialists and who want to play to the gallery 
and who, in playing to the gallery, will destroy 
all the work that was done by men who built 
up the national movement in this country. 

I am quite clear in my mind, Madam 
Deputy Chairman, that it is difficult to fix 
periods, five years or ten years. That should 
be the ideal and that should be the goal and 
we should work up to it. But remember that 
that goal will not be easily achieved. 

May I say just a word about the talk of 
neighbourhood schools? I frankly do not like 
public schools. Those who talk of socialism, 
they have sent their children to public 
schools, i have not sent my children to public 
schools. I was educated myself in the Central 
Hindu College and the Ering Christian 
College. But I would say that in law it is not 
possible for us to do what you propose to do, 
and in a country such as ours it is desirable to 
have many varieties of schools. I think 
educational opportunity is fundamental to 
economic opportunity. I think it is the birth-
right of every   student to receive the 

highest type of education, I would like to 
have in every region model schools where 
students shall be admitted on merit, and I 
should atso like to have regional Universities 
of a higher type in this country. 

I

would like, therefore, Madam Deputy 
Chairman, to take decisions which will help 
us grow to our full stature as a nation and 
which will have something of value to 
contribute to the world. 

I would like to have research in every 
sphere of life. I would like to lay emphasis on 
fundamental research, not only on applied 
research. I would say that our educational 
problems are of such a character that I can go 
on talking for hours because I have devoted 
my lime and my thought to educational 
problems. Therefore, I would say that I have 
no Allauddin's lamp in my hand to do all the 
things that the Education Minister wants us to 
do in a five -year time. 

SHRI NIREN GHOSH: Madam Deputy 
Chairman, I do not know what this 
Government would be able to do in this 
matter of language and education. I have 
sympathy for the Education Minister, a good 
man fallen into evil company. But let me now 
come to the point. 
Language is a part of the innermost fabric of 

a man and of a definite group of people. That 
being so, languages can never be imposed on 
people. The first thing that one must seriously 
consider is that it cannot be imposed by 
whatever decree i or resolution or a Bill or an 
Act of Parliament. It is not possible. Therefore, I 
am definitely opposed to any three-language 
formula. The bilingual formula may do to some 
extent. Every person in our States must have the 
right to education in his own or 
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her mother-tongue. And if that is the 
regional language, that is well and good. 
But that is the first principle. 

Madam, I do not call them regional 
languages because there is no national 
language in India. If Tamil is a regional 
language, Hindi is also a regional 
language. If Hindi is a national language, 
Tamil or Telugu is as much a national 
language. This should be remembered 
clearly. So the first thing is one must get 
one's education in one's own mother 
tongue in the different States of India and 
I do concur that it should be so at the 
university stage also. I am not for 
postponement for the simple reason that if 
it is introduced, those students who think 
that they require to study English books 
in addition, will do so of their own 
volition in order to enrich their 
knowledge in Physics, Chemistry and so 
on. But you cannot have any education in 
mother tongue in Physics Or Chemistry if 
you do not start it at all. Books and 
literature would not be published. Things 
would never come out. No research 
would be done in those languages. So I 
agree that at the higher stage, at the uni-
versity stage, education should be in one's 
own mother tongue. And I am quite 
confident that if the help of English is 
required, the students would take the help 
of English in that respect. And then, there 
should be only one more language and it 
should be left to the option of the student. 
He should be allowed to choose whatever 
language he likes, Hindi or English or any 
other language. That should be left totally 
to his discretion or option. Nothing 
should be made compulsory in that 
respect. So, beyond that if we try to 
burden the students with three languages, 
education would suffer; it has suffered al-
ready. The standards of education have 
gone down. And I do think that the 
Education Minister, being an old 
educationist of repute, would agree with 
me on this point. 

Next I would come to the question of 
link language.   I do not think   a 

link language is absolutely necessary as 
has been stated by many Members. No, 
it is not necessary. Let me tell you, for 
example, that in the Soviet Union, there 
is no link language. There are at least 20 
to 25 regional, developed languages and 
education and research are being 
conducted in those languages. There is 
no official link language in the Soviet 
Union. 

AN HON  MEMBER:    The Russian 
language is there. 

SHRI NIREN GHOSH: But there is no 
official link    language.    There   is nothing 
mentioned in the Constitution of the Soviet 
Union and the    Soviet Parliament  has not 
passed anything... (Interruption).   They 
learn    Russian because it is the most 
developed language.   If Hindi is to become 
the link language at all in that way, all 
Indians should take it up, as the people of 
the Soviet Union,  of their  own volition 
and le*arn it.   It is not imposed.   They 
learn Russian of their own 'accord because 
it is the most developed language.    So if 
the people    of    India... (Interruption.)    I 
have no time. So if the people of India of 
their own accord  wish to learn  one     
particular language as the most developed 
language, as the best medium of inter-   
course and if Hindi comes to be ac-!   
cepted for this purpose, then only it i   can 
become the link language;   otherwise not. I 
am not in favour of making any   language   
by   fiat or decree the link language of 
India.   If you do so, I think the people in 
different States have every right to rebel 
and revolt against that, and they will be 
justified in doing so.   So by fiat or 
compulsion, nothing can be solved in the 
matter of language.    Now I think Hindi 
has become  synonymous  with   Hindi   re-
vivalism.   At least that is the position of 
the J'an Sangh; they have   become 
associated with the forces of    Hindi 
revivalism.   You see in Uttar Pradesh they 
have not recognised   Urdu.   I do not know 
what  the position of  the P.S.P.    is,   but I 
am sorry that   the S.S.P. is a party to this.   
Should nol the S.S.P. and the P.S.P. have    
re- 
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[Shri Niren Ghosh] 
volted against th'at decision? This has 
become synonymous with Hindi re-
vivalism. It is extremely ominous to 
democracy. So in course of time Hindi 
may become the link language. It may 
become; it has the possibility. But it 
cannot by a Constitutional decree.., 

(Interruption) 

 
SHRI NIREN GHOSH: Let me tell 

you about the Constitution. This 
question was passed by a few votes, 
perhaps by one vote or two votes or 
something like that. 
SHRI GANGA SHARAN SINHA: No. 

I would like to inform the House that so 
far as this official language question was 
concerned, it was passed unanimously by 
the Constituent Assembly. The voting 
was only regarding the numerals. That 
was in the Congress Party, not in the 
Constituent Assembly, Only regarding 
numerals there was a voting in the 
Congress Party and these international 
numerals were passed by one vote, 
perhaps by the casting vote of the 
President of the Congress Party, But in 
the Constituent Assembly, both the 
language and the numerals were passed 
unanimously without a division. 

SHRI NIREN GHOSH: The Con-
stituent Assembly at that time repre-
sented the Congress Party... 

SHRI GANGA SHARAN SINHA: 
No. 

SHRI NIREN GHOSH: It was not 
even on the basis of adult franchise. 

Anything adopted by a body which was 
on the basis of only 30 per cent of the 
franchise cannot be a sacrosanct thing. 
That position is never acceptable, I do 
think that Hindi has the potential, but let 
it develop in its own course, not by any 
decree. Now even the Bill incorporating 
the assurance of Nehru is not coming in 
this session... 

SHRI G. RAMACHANDRAN (Nomi-
nated): You said the Constituent 
Assembly did not consist of members 
elected on the basis of adult franchise, 
etc., that it was a Congress Constituent 
Assembly) etc,, etc. Will you, therefore, 
repudiate the Constitution to-day on that 
basis? 

SHRI NIREN GHOSH: I think it 
would not be a bad thing if we have a 
fresh Constituent Assembly on the basis 
of adult franchise to go into the whole 
thing... 

SHRI G. RAMACHANDRAN: My 
question is: Will you dare repudiate the 
Constitution On that ground? 

SHRI NIREN GHOSH: No, that 
question does not arise. It is not so 
sacrosanct or Sacred. There have been 18 
amendments ... 

SHRI G. RAMACHANDRAN: Who 
passed the amendments? 

SHRI NIREN GHOSH: Do not talk of 
repudiation. I have not brought in that 
question. Do not try to put things to me 
which I have not mentioned and try to 
score a point. I say that no Constitution, 
not even this Constitution, is sacred or 
sacrosanct and I stand by it. That does 
not mean repudiation. 

SHRI G. RAMACHANDRAN: Is 
there anything sacrosanct to you in 
politics? 

SHRI NIREN GHOSH: In politics, the 
people are sacrosanct, and serving them 
and ending exploitation are sacrosanct 
and sacred. 

SHRI LOKANATH MISRA (Orissa): 
You should have staid Communist ideo-
logy also. 
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SHRI NIREN GHOSH: So that much 
for the link language. I have -every 
respect for Hindi and let Hindi be 
encouraged. And in course of time when 
it comes to be accepted by the whole 
people of India, let it become the link 
language. But I am not in favour of any 
decree 'and forcing it down the throats of 
the people. Let me tell you this is the 
"way to dismember India; and the course 
I have suggested is the way to unite India. 
You are following a course of action 
which may lead to the dismemberment of 
India. I suggest a course of action for the 
people •of India to come together and 
unite and voluntarily cement that unity. 
But you do not want that cementing, of 
unity. I lay that charge at your door. 

Now I come to another point. This is 
about the universities. Now what I want 
to say on this score is that the universities 
have to-day become ®n appendage of 
certain politicians; sycophants and 
bureaucrats are being placed in position. 
In the olden days it was different. I do 
not know about other States, but I can at 
least say that the University of Calcutta 
that Shri Ashutosh Mukherjee built up, 
even in opposition to the British, could 
gather together 'all the best talents of 
India. At that time it was not full of syco-
phants. Now it hag become an adjunct or 
appendage of certain politicians. This 
position should be removed once for all 
if education is to make a new start. The 
Chinese people were backward in 
education compared to us. Yet within a 
few years chey have become most 
forward. Now we do not see eminent 
men of science and letters from the soil 
Of India Why is it? It seems that the 
renaissance of India is lost. It seems to 
belong to a bygone age. Let us remember 
that in those days those who fought 
against the British built institutions and 
those institutions were the homes of new 
progressive and democratic ideals. The 
Education Minister himself was the 
Vice-Chancellor    of   the   Jadhavpur 

University which is a national institution 
built by Aurobindo and Shanti-niketan 
was built by Tagore. Those institutions 
were the homes of new, progressive, 
democratic- ideas. NovJ the universities 
have become stultifying, moth-eaten, 
stinking. A new awakening must grow in 
the administration of the universities. 
The curriculum should be revised so that 
all progressive ideas may have a place in 
the universities so that they can blossom 
forth. 

Regarding students' unrest, the 
students' rights are not properly re-
cognised everywhere. Last year or the 
year before there were student troubles 
and they swept India from one part to the 
other and what was the root cause of 
that? Even minor things were sought to 
be controlled. They were not given their 
ordinary, demo -cratic rights even in the 
colleges, lei alone the schools. So I 
would like to have full-fledged 
democratic students' unions with proper 
rights so that they can also respect 
themselves. A student of 22 became the 
Prime Minister of England. They must 
have learnt to respect themselves. If self-
respect is denied to them, how do you 
expect our children to become eminent 
scientists or brilliant scholars in this 
atmosphere? You want to mould them in 
our corrupt, backward ideology and stifle 
them in every way. This position should 
be taken note of. 

I have come across certain institutions 
run by foreign missionaries, for example 
in Darjeeling, where every student is 
made to kneel down and pray to Jesus 
Christ. I suppose India is secular and I 
wonder how things can go on like this. 
Are we wedded to secularism or religious 
schools? If religious denominations run 
their schools and if they inject the reli-
gions into them, whether they are 
founded by Vivekananda or Rama-
krishna Mission or Bhartiya Jar Sangh or 
foreign missionaries, it    i* 
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[Shri Niren Ghosh] 
against secularism.   Religion must be 
completely detached from educational 
institutions and it is an infringement of the 
secular character of the Indian State.  This 
practice should be stopped. 
Neighbourhood school idea I support. 
About finances, wherefrom will    you get 
finance to develop education?    I do not 
know whether our    Government would 
ever sanction the money in 5 or 10 years.   
Why is it that Members said that 5 years 
will not suffice? It is because of that.    
They talk of everything like democracy,    
secularism, socialism etc.   which they   
never mean but they  do not mean to    do 
anything to improve education and find 
finance for that. That is the position of the 
ruling party and the Government.    I do 
not    know if these are pious wishes. I 
would very much like that compulsory 
and free education up to 14 years and 
within 5 to 10 years if India is to go 
forward, and to provide a base upon which 
a whole new generation can be reared, a 
generation that is progressive, democratic,   
that   has the courage to win new worlds 
and new unexplored regions.    I do    not 
know whether the Minister will    be able 
to do anything but if he will try to do 
anything, we have every sympathy for 
him. 

SHRI JAIRAMDAS DAULATRAM: 
Madam, let me first of all take up a 
second or two to express appreciation of 
the labours of the Education Commission 
and of the Parliamentary Committee and, 
behind all that, of the Minister and the 
administrative machinery of the Ministry. 
They have tried to deal with a very, very 
important question, a question which 
should have been dealt with twenty years 
ago. When the nation got its freedom, one 
of the basic questions which should have 
been considered, decided and 
implemented was the question of 
education. I do not want to go by any 
definition of education whoever may be 
the authority. We face the problem of 
training our nation along cer- 

tain 'ires, and of developing in    the 
individual units of the nation certain-
qualities and virtues which are necessary 
for the building up of the nation and the 
progress and welfare of th» people. 
Education becomes an instrument with 
which to achieve this purpose.    Whatever 
other purpose education may have, I am not 
so much concerned with it,    I do not want 
to follow any book,  any dictionary    or 
any definition by anybody.    We   had: 
other tremendous problems facing us at that 
time but it should have been possible for us 
to attend to this also. And we have,   
missed the bus almost. It  should have been 
possible for us then to set in motion a line 
of action to be implemented so that the 
young men   of  to-day's   time  would     
have been the product of that type of train-
ing.    We did not do it and now we are 
trying to deal with the problem in the 
middle of the stream   with increasing 
difficulties to face.    At the same time what 
I feel is that in discussing this problem in    
Parliament, the problem which has so many 
facts,, a problem on which there are vital, 
basic, honest    differences, it is    not. 
necessary or desirable to come to any 
iormal, concrete decision on   any par-
ticular proposition here.   That is why the 
Minister wisely has put before us not a 
motion for voting but a motion for 
consideration and  at the end of this   
discussion and this consideration, the 
Government will be in a   position to 
formulate a line of action which also has to 
be elastic to meet    the needs and views of 
the people as they become apparent.    One 
thing   which we know but which we are 
not,    in. my humble opinion, constantly    
conscious of, one thing which we do not 
ordinarily act upon, is the basic fact that 
India is a nation of a very composite 
character.    We have so many races—
Aryan,      Dravidian,     Austria, Indo-
Mongoloid, Anglo-Indian,    Indo-
European, various races, various languages, 
various cultures.    And it    is this huge 
country which we are expected to  govern 
for the welfare of all.    In a situation like 
this I thin* 



 

the unity that is possible is not a unity 
through this or that language. The unity 
that is necessary and possible and lasting 
is a unity of hearts. There was a time in 
our freedom movement, some 30 or 25 
years ago when we almost forgot 
whether we came from this or that region 
and we adopted new ways 'and made 
changes in dress, and learnt other 
languages, all under that emotion of what 
I may call a real unity of hearts. When 
we remember that picture and when we 
see today's picture, we cannot but feel 
very very sad. And this huge task of 
reconstructing that unity is now being 
faced by us and by the Minister of 
Education through the instrument of 
education. 

I would, therefore, suggest with great 
humility tne consideration of one basic 
principle for our country and the 
adoption of that principle and the 
implementation of that principle in 
practice. We must in each area divest 
ourselves of what I may call the majority 
complex. In each area, in each territory, 
in each State there is a strong majority 
complex. The majority feels that this area 
is ours. The majority feels that the 
minorities are something else. So the 
majority functions in such a manner as to 
make the question of minorities a 
problem. All the problems of minorities 
are the result of a certain complex which 
the majority has. What I say may be 
unpleasant to some, but this is my honest 
feeling. It was that majority complex 
which led to certain developments years 
ago and we ourselves with our own 
hands rent the handsome saree of what 
we call Bharatmata and split up Madras 
into two—Telugu and Tamil. Many 
things happened, many sad things 
happened and the nation surrendered to 
them and there have been rents after 
rents. We have torn out the saree of the 
country and today we find there are so 
many rents and so many tears that we 
feel the need for something to link up 
those rents, something to unite the saree 
again, to make it handsome, pretty and 
useful.  Therefore, I appeal 

to the majorities wherever they are, and 
to the total Indian majority, that we must 
deal with the minorities as members of 
the national family. We have not that 
consciousness that these are our co-
members, the members of the national 
family in our area. As a matter of fact, 
the majority is the trustee of the 
minorities and the real test of India's 
nationalism is that the majority should be 
trustees of the smallest minorities in the 
country. It is only when the majority 
feels like tnat and functions like that that 
our nation can really stand united. Then, 
language question or no language 
question, the nation stands united. 

That does not mean that we do not 
want a common link and that we do not 
want to use a link language. We must 
have a common language. If I address a 
letter in my language or Hindi or English 
to my friend, Mr. Niren Ghosh, the 
postman would not be able to deliver it 
to Mr. Ghosh because the postman would 
know only Bengali and he would never 
have learnt these other languages. Unless 
there is a link language available to us, a 
common language, how is it possible for 
this country to function as one country? It 
may be that certain people are interested 
in dividing the country. It is possible that 
it would serve their purpose to have 
greater and greater regionalisation, 
greater and greater division so that each 
area may shape its future as it likes. It is 
a dangerous thing if we do not have the 
feeling that we are all Indians belonging 
to one national family. 

With these preliminary remarks, I will 
now deal with a few concrete things. In 
the context of this majority feeling I 
would refer to what has been said in 
paragraph 10 of the Parliamentary 
Committee's Report. On page 3, para 10, 
it is stated: 

"Classes I—X:    The parent    has a 
right to claim primary education 
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in the mother tongue of his child. 
Every effort should be made to meet 
this demand.'' 

In my humble opinion this is wrongly 
out. There should be no question or 
Waiting for a demand from a parent and 
then to satisfy that demand. As you see, 
it is laid down in our Constitution in 
article 350A which was put in later on in 
view of developments in the situation in 
the country: 

"It shall be the endeavour of every 
State and of every local authority 
within the State to provide adequate 
facilities for instruction in the mother-
tongue at the primary stage of 
education to children belonging to 
linguistic minority groups;". 

It means that the initiative has to be 
taken by the State because the is 
dependent on the right type of the 
national family. Hence, whether it is 
Uttar Pradesh or any other part of the 
country, they must, of their own accord, 
in the neighbourhood where the minority 
is living, set up schools for the minority 
language. Therefore, I suggest that when 
the final decision is taken, it must be put 
children in my arms and lifter it high less 
in terms of what has been laid down in 
our Constitution. 

Then there is another thing in the 
name paragraph. It is stated °n page 4: 

"However, it is desirable that a pupil 
should, before he completes his school 
education, acquire some knowledge of 
three languages—regional 
language/mother tongue, Hindi, and 
English or any other language." 

Now let us take the case of Kashmir. In 
Kashmir Urdu is the official language, 
the language of administration. The 
Kaslimiris speak it and the mass 

of the piople learn it in the schools. Then 
they must learn Hindi because we are 
trying to use it as the official language. 
And then it is said, they can learn 
"English or any other lan^ guage." Thus if 
a Kashmiri wants to continue his mother-
tongue, he must give up English. If he 
wants to learn English, he must give up 
his mother-tongue. For the next 15 or 20 
years there will be a demand for learning 
English. Whether we visualise it or do not 
visualise it. This is a fact of life. Now, 
what will be the position in Kashmir? 
They must give up their mother-tongue 
before class X and take to English or take 
up the mother-tongue and give up Eng-
lish. Therefore, I feel that this formula has 
to be further considered. Take the case of 
Maharashtra. In Maharashtra the language 
of administration is Marathi, What is 
going to happen to the Gujarati-speak-ing 
people, to the Punjabi-speaking people, to 
the Sindhi-speaking people and the 
Marwari-speaking people? Tli ere also 
they must learn Hindi. They must learn 
Marathi. Then the third language will be 
either the mother-tongue or English. Thus 
they will give up the mother-tongue even 
before they pass their school examination. 
This, in my humble opinion, has to be 
reconsidered and in reconsidering it I 
would love to discuss with the hon. 
Minister how this can be redrafted. 

And then there is the provision for 
adequate safeguards for minorities. This 
must be spelt out properly. I understand 
that certain details are being worked out. 
But it is desirable and will be in the 
interest of smooth working to have these 
details discussed with the majorities and 
the minorities. A small meeting of the 
representatives of the majorities and the 
minorities should be convened so that 
these details can be worked out because 
everything depends on the details. This 
formula of adequate safeguards cannot, 
in my humble opinion, by itself satisfy 
the situation. 



 

Then I come to the fundamental 
question before the country. This is also 
linked up with what I said at the start. 
We have many schemes, economic 
schemes, agricultural schemes, industrial 
schemesj schemes for education, culture 
and so on. They are very fine schemes, 
finely thought out and considered and we 
have to finance them spending crores of 
rupees. But who will carry out these 
schemes? Unless the proper human 
material is there which is going to 
implement these things we cannot get the 
results that we want. If a Japanese 
workman is able to produce six spectacle 
frames by one stroke and the Indian can 
make only two, if the Japanese workman 
can manage twelve looms at a time and 
the Indian can manage only three, then 
there must be something wrong 
somewhere. I do not want to give more 
illustrations because time for it is 
lacking. 

Now, may I, just to lighten the serious 
mood of the House, relate a story? It will 
show how our progress is dependent on 
the right type of teachers. I held a certain 
position in Assam and I made it a point 
to get close to the local people. Whatever 
my status, I visited a local primary school 
and went to the lowest class and just to 
show goodwill and good feeling for the 
local people, I took up one of the 
children in my arms and lifted it high up 
just as I would lift my own child and the 
child looking down smiled at me and I 
smiled back and the teacher Was very 
happy that I was pleased with one of his 
boys and I had taken him up in my arms 
and the whole face of the teacher was 
wreathed in smiles. I suppose when he 
went home he must have narrated the 
story how the Head of the State came, 
how he lifted high up one of his pupils in 
the class rooms. After a week or two or 
three weeks—this was a local school—I 
went to another school that was being run 
by the Roman Catholics, Don Bosco 
School. There also I went to the lowest 
class. Khasi children were 

being educated there. They are the people 
who belong to the Hills, And I always 
made it a point to be as close 'as possible 
to the Christian community of Khasis. 
Whatever their religion they are Indians. 
They had been under the British rulers 
and I wanted to come as close as possible 
to them to make them know and feel 
what the Indian rulers are like and how 
they treat them. I went to this Khasi 
school and there were 30 or 35 children 
spread out in a semicircle, all standing, 
some rich, some poor, some middle class 
but all clean and neat. Some were 
wearing cotton, some silk and so on. 
There also I picked up a small boy, I 
lifted him up, he smiled at me and I 
smiled back. But then something 
happened? The teacher, an Engish girl of 
25 or 28 years came up to me and said: 
"Sir, the other children will feel jealous. I 
have got to create in these children a 
sense of fellowship, a sense of 
comradeship a sense of equality and co-
operation." She said these children must 
not have the feeling that any boy is more 
favourably treated. She wanted to create 
that kind of atmosphere. I immediately 
put down the child and I learnt one of my 
lessons in education. The teacher must be 
clear about the objective; what is to be 
made of the children, what type of 
character should be built up, what type of 
mental make-up the children ought to 
have if India is to grow rich, if India is to 
grow prosperous, if India is to progress, 
if India is to be united, I therefore say 
that the training of teachers is the basic 
thing in all these schemes. The whole 
thing will go to pieces and we will not 
get the results unless proper teachers are 
there and my cheapest remedy for getting 
proper teachers is that the  training 
institutions where these teachers   are 
trained must themselves be staffed by 
competent trainers.   I would get   the 
pick of men in the country;   I would 
get the pick of men from any part of 
the world.   I do not mind it because 
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many countries send for foreign experts. 
We also had them in this Education 
Commission. I would get the pick of men 
and I will try to have as many training 
institutions as possible in the country and 
concentrate on that as one of the basic 
fundamental schemes- -the plan to train 
our teachers prwperly. 

Secondly I would always make the 
Headmaster's post a selective post. The 
Headmaster leaves his stamp on the 
school. It is he who, to some extent, 
moulds the attitude, controls the 
functioning even of the teachers. Therefore 
the Headmaster's post and the training of 
teachers, these are basic fundamental 
things. 

I do not want to take more time; only 
one more minute. Unless we take steps to 
educate the coming generation on certain 
lines—I am talking not of political lines 
but about the make up of the mind and 
the qualities that are needed like self-
confidence, spirit of co-operation 
efficiency etc.—we cannot get results. 
After all, Germany within a few years 
was able to raise itself up from the ruins 
of war; why should it take up 20 years 
and even then without any substantial 
progress? Look at our roads. Who makes 
the roads? The people who make them 
have received primary education but look 
at the manner in which our roads are 
made. There is lack of efficiency, 
integrity and honesty 'at all levels. Every 
one of us has faced the ditches on the 
roads. I am giving that only as a small 
illustration; there are many such 
illustrations. We must create a nation of 
efficient and competent men. That can 
only be done if we train them properly; 
that can only be done if we properly train 
our teachers who train them; that can 
only be done if we concentrate on these 
basic factors. J have mentioned. That is 
all I have to say. 

Thank you. 
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SHRIMATI YASHODA REDDY: The 
Education Minister must listen to him.   He is pi 
aising you; please listen. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD): We heard 
condemnation also. We have heard praise and 
condemnation, both. 

SHRI TARKESHWAR PANDE: I am 
praising you also, Madam. 
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DR. ANUP SINGH (Punjab): What about 

the late Prime Minister? 
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SHRI CHITTA BASU (West    Bengal):    
Bhojpuri is not Hindi? 

 

Bhojpuri

is not at all Hindi. 
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SHRI G. RAMACHANDRAN: Madam 

Deputy Chairman, it fills my heart with hope 
that on the subject of education there is so 
much consistent interest in the House. I have 
seldom seen any other subject on the floor of 
this House exciting such profound interest as 
this subject. It is not merely education we are 
discussing. We are discussing the report of the 
Education Commission and the subsequent 
report which Members of Parliament joined 
together to write. The first question I would 
like to ask the Minister of Education is this. 
Where th°re is a  difference between 



 

the recommendation of the Education 
Commission and the report of the Members 
of Parliament, which would gain precedence? 

SHRi   A.   D.   MANI   u»«dhya   Pra-
desh): Members of Parliament. 

SHRI G. RAMACHANDRAN: Mr. Mani 
is answering for the Minister. Maybe some 
day Mr. Mani would be a Minister himself 
and he would answer it more authentically. 
But let me get on with the subject. I have 
carefully studied this report having given 
thirty years of my life to this subject of 
education, and having been, since 
independence, from among the tribe called the 
Gandhians, the one person who has co-
operated up to the hilt with the Government in 
educational reconstruction. I have taken a 
deep interest in this report. In fact the 
Commission sent for me more than once and I 
ha'li very happy discussions with tbp ' ommis-
sion. I wruld like to divide che few things; I 
would like to say under the following heads: 

The statement of objectives which the 
Commission has given; then what the 
Commission has done with basic education; 
then I would like to touch upon the language 
problem for a minute or two and finally my 
passionate hope that there would be imple-
mentation—I will come to that at the proper 
stage. 

We have had this very distinguished 
Commission and in Dr. Kothari^ who was the 
Chairman of this Commission, we had a man 
the like of whom we could not have found for 
the Chairmanship of this Commission. A man 
with a great, open mind, I have never found 
him with a closed mind. I studied the 
objectives as stated in tht. Commission's 
report in different places and put up together, 
and so on. The statement of the objectives 
covers almost every single aspect conceivable 
of the subject.    If 

I were tempted to use a poetic    expression, 
we get a many-splendoured statement  of    the    
objectives.    That makes me    more    and 
more    afraid about implementation.    I know 
something of implementations that    have 
gone on  or not gone on the Education 
Ministry but I would deal with it later.   But 
for a Commission to be charged    with    
framing    the    entire scheme of national 
education, it was too  big    a job for any    
Commission and even for this Commission. 
From pre-primary to    the University    was 
the vast area they have covered.    It was too 
big a bite for any Commission however 
distinguished, and some /of the    over-
statements and    understatements and some of 
the omissions and commissions    are ail due to 
the fact that we have charged one Commission 
with the entire task of giving us a programme 
of total national education.    There is perhaps 
nothing new   in  this  Commission's  report,    
I hope the writers  of this report   win forgive 
me for saying    that, because there is hardly 
anything which is in this  report which has not 
been  said in other reports.    We have had 
first-class reports on elementary education, on 
basic education, on secondary education,  on 
university education    and on innumerable 
other aspects of education. 

AN HON.  MEMBER:   On  technical 
education. 

SHRI   G.  RAMACHANDRAN:  Yes, on  
technical     education  also.    What this 
Commission did was to put them together, to 
piece them together into a many-coloured 
mosaic, as I    would like to call it.    For this, 
great credit is   due  to   this   Commission,   
and  for a long day to come I think the report 
of this  Commission    will    hold    the field  
as a  classic on the subject    of oniectivx- ' id 
methods.   I am deeply concerned   with  what  
this  report  of the    Commission has    to say    
about 
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Basic    Education, and    this is    what the 
Report itself says: 

"We believe that the essential features of 
the scheme are fundamentally sound and 
that with necessary modifications these can 
form a part of education not only in the 
primary stage but at all stage in our 
national system. The essential principles of 
basic education are so important that they 
should guide and shape the educational 
system at all levels. This is the essence of 
our proposal and in view of this we are not 
in favour of deciding any one stage of 
education as basic education." 

Could there be a more magnificent tribute to 
Basic Education than is contained in these 
excellent phrases? Basic education is not to be 
confined to the elementary stage as it original-
ly was when Gandhi] i propounded basic 
education but the entire system of education in 
India is to become basic education. 'The 
principles are to permeate the entire system. 
Let me begin my comment on this paragraph 
by saying that I have known the phenomenon 
of damning a thing by faint praise but I have 
hardly come across the phenomenon of damn-
ing a thing by high praise like this. Not only 
elementary education, not only secondary 
education, but college education and 
university education should accept the 
essential principles of basic education. I am 
willing to challenge anybody on the floor of 
the House to tell me what are really the 
essential features of basic education. I have 
done this work for many years. I was 
Chairman of the Basic Education Assessment 
Committee which went round and gave a 
report to the Government of India. Somebody 
talked about public schools. I was privileged 
to be Chairman of another Committee which 
went round, saw public schools and gave a 
report to the Government of India.    So I    am 

not talking in the air. What is the core of basic 
education? Let Dr. Triguna Sen deny this let 
anybody deny this; the core is education in and 
through productive work. If this is not basic 
education, then nothing else is basic education. 
The Education Commission has said that the 
essential principles of Basic Education are so 
good that they must permeate the entire 
scheme of our education. But as you study the 
details of the Report, there is nothing of this 
kind in the proposals practically speaking. 
They have invented a new term 'work 
experience'. A couple of beautiful words 'work 
experience' instead of ' .vork-centred 
education.' The difference is fundamental. 
How is this work experience to be gained? 
They say that this work experience shall be 
gained in many places, not merely at the 
school, but in the factory, in the farm, in the 
home, wherever probably productive work is 
going on. We attempted something like this in 
what was called the Rajaji's scheme of edu-
cation in the Madras State. I was then the 
Educational Adviser to the Madras 
Government and the responsibility for putting 
through what was called Rajaji's scheme of 
education I took up on my shoulders on behalf 
of Rajaji. We ran up against tremendous 
difficulties in giving work experience outside 
the School. In Basic Education it was laid 
down that work should be inside the school, 
productive work inside the school, as an 
integral part of the very education in the 
school. Now, work experience in the 
workshop, in a factory. In a farm, in a home 
where the craftsman is sitting, is simoly too 
much spread out. Tt is so delightfully vague 
that it can never become a realitv. And what is 
that time given to gain work experience? Two 
magnificent oeriods in a whole week. Can 
anvthing be a greater mockery of Basic 
education than this? There were two oeriods 
evprv dav in Basic education for productive 
work. 
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The second essential feature of basic 
education is to correlate work experience 
with learning. Now., correlation has gone 
almost totally overboard.    I    knew  that it    
would    go 
  overboard. I talked to the members 
of the Commission on two occasions. 
-So here are the two most essential ieatures of    
productive woik-centred 
education, instead of book-centred • 
education.    I  tell you,  the  whole  of 
the present scheme  is  bringing back 

 education nearer to a book centred 
system than to a life-centred system 
or a productive work-centred system. 
"This is totally different from basic 
education. This is mis-directing basic 
education, misinterpreting basic edu 
cation and using fine phrases to cover 
misdirection.    I    have    said  this    to some 
of the members of the Commission   privately;   
I   have   said   this     at public  meetings and  
at an Ail-India 'Conference on  the  subject,  
and    the findings of this Conference havs been 
made   available   to   the   Ministry    of 
Education.    Just two periods a week ^for work 
experience, and  work    experience   not   
inside   the   school,   but spread over all kinds 
of places where work is going on.    And in 
these two periods per week there is also social 
service,    this,  that    and    everything which  
could not be put into  School work.   I wish the 
Education Commission   had   said,   we   had   
looked   into •the who'e thing,    basic 
education    is impossible for many reasons or 
anything like that.    And sometimes, Dr. 
"Zakir Husain is    auoted    as    having said  
that bask  education has  failed. 1  tell  you  
that  this  is   a  lie  spread •about him and 
about basic education. It was I   who    went to    
him for    a message.    It was he who gave    
that message to me when I was presiding over  
the  All-India     Basic  Education Conference 
at Pachmarhi.    What    he said was. we have 
nearly lost basic education because we have 
not worked it sincerely, and rather than having  
this false  basic  education, let us story it, then 
some    day the    reality 

will come back again.    That L> what he 
really said. 

THE DEPUTY CHAIRMAN: Your time is 
up. 

SHRI G. RAMACHANDRAN: I will 
hurry through in a few more minutes. 

SHRI A. D. MANI: Let. him speak, there 
are many points. 

SHRI G. RAMACHANDRAN: I will now 
leave my special subject of basic education. I 
only end with this challenge. I ask anybody 
on the floor of this House, anybody in the 
Government of India, to give me 20 to 30 
people who are concerned with this matter but 
who have different opinions about basic 
education. If I can talk to them, explain to 
them, tell them what basic education is, I will 
get them to my side; all the 30 will vote for 
basic education. I have done this at 
International conferences. People from other 
countries have solidly voted for basic 
education. And yet we are now throwing it 
away in practice. 

Now let me come to the language question 
for a moment. Ultimately, it seems that the 
situation is developing something like this—
the mother tongue plus Hindi in some areas 
and the mother tongue plus English in some 
areas. This is the n ost dangerous thing that 
you can have. Ultimately what will happen is 
what is happening in Canada between English 
and French and what is happening in Belgium 
between the Flemish language and the French 
language. There will be two indias—a mother 
tongue plus English India and a mother tongue 
plus Hindi India. We shall be breaking up this 
nation once again. If you do not have the 
courage to ask people to learn Hindi 
compulsorily, then have the courage to ask the 
people to learn English compulsorily—one o^ 
the other. The Government is evading the 
issue.    I 
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am entirely with the Government and with the 
Minister that the medium of instruction must 
be the language of the people, the regional 
language from the bottom to the top. I do not 
think there is anybody who will differ from it 
except certain fanatics here and there. There is 
agreement on that. But if you develop all the 
languages of India to the utmost of their 
height and then add Hindi to some and 
English to some others, then you will be 
sowing the dragon's teeth in this country. Ycu 
should either have the courage to have one or 
the other. Maybe, net immediately. I am all 
for giving South India from where I come all 
the time we need. But tell them that the object 
is this, the conception is this; you will have to 
march in one direction for a link language. 
But if you do not have the courage to do so, 
you are leading the Nation to suicide in this 
country, intellectual and educational suicide. 
Some day there will be an English India and 
there will be a Hindi India. It will be fatal. 
Madam. I hope that will not be done. There 
must be a link language and even if you give 
all the time that South India wants, make it 
clear to South India, to my own part of India, 
to the Madras State, that they will have to 
come to Hindi some day, however much time 
they may take. 

SHRIMATI YASHODA REDDY In the 
North there is . . . 

SHRI G. RAMACHANDRAN: I will now 
have to leave out one or two things and I will 
come to implementation, and finish quickly, 
because I do not want to commit the error 
against which I protested only yesterday. 

SHRI AKBAR ALI KHAN: We want to 
hear you. 

SHRI G. RAMACHANDRAN: I must 
listen to the Chair. 

DR. ANUP SINGH: Please give him more 
time. 

SHRI G. RAMACHANDRAN: I want to 
say one word about Urdu. There is no 
language in this country which is so polished 
and so beautifully expressible as the Uidu 
language. I am still hearing in my ears the 
magnificent speeches of Maulana Abul Kalam 
Azad and the language he used. I am not 
suggesting that just because this is a very 
polished and a very good language, everything 
that is being asked about, it can be d<Dne. 
But when you are allowing; boys and girls of 
different languages to reach the highest level 
of university education through their mother 
tongues or through their regional languages, 
you must allow nearly two to three million 
Urdu-speaking people and their children to 
have the highest education in Urdu. Provide 
for that. How do you do that? Let us have a 
few universities—one in the North and one in 
the South at least—where education for the 
Urdu-speaking people will be available to the 
highest level in Urdu as is the case in regard 
to Malayalam or Telugu or Bengali. If this is 
not done, we shall be committing a grave error 
in this country. 

And now finally a word or two about 
implementation and then I sit down. I know 
the Education Ministry well. I know many of 
the officers in the Education Ministry. They 
are valuable friends of mine. I have worked 
with them and I am proud of the kind of 
people we have in the Education Ministry. 
But I have also known this that things are not 
implemented. I can give you umpteen 
examples of schemes adumbrated but not put 
through. Multi-purpose schools—where are 
they today? Where is Rural higher education 
through Rural Institutes? Where is basic 
education? The Government of India and all 
the States had accepted basic education.   It 
was never implemented" 
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properly. Several Directors of Public Instruction 
in the States torpedoed Basic education without 
the Government knowing what was really hap-
pening. Then in order to slow down the pace of 
the growth of full Basic education, which was 
considered to be very difficult, we were given an 
orientation programme turning all schools in the 
direction of Basic education. Many conferences 
vveife held and resolutions were passed. But ori-
entation has also gone over-board altogether. 
Nothing has happened. Madam, Dr. Triguna Sen 
has the reputation of being a man of, shall I say, 
truthfulness. Maybe, ho is a man of steel, as 
somebody said to me. I hope it would be the steel 
of truthfulness. But if even one-tenth of things in 
the Commission's Report is implemented, I shall 
withdraw all my objections against this report and 
say, "God bless you". But it has to be done. You 
will not find the States easily coming with you. 
The States have their own ideas about education. 
When v/e had basic education at the Centre, some 
States said, "No basic education". When we 
wanted orientation, some States said, "No 
orientation". Therefore, will you be strong, clear-
headed, persistent and enthusiastic enough to 
persuade the States to keep in step with you. 

May I end by saying to the new Education 
Minister, for whom I have high regard, 
"Implement at least one-tenth of this Report and 
you shall live as an immortal in the history of 
«ducation of this country?" 
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SHRI R. T. PARTHASARATHY 
(Madras): Btafcam Deputy Chairman, I 
rise to pay my tribute to the Education 
Commission for the monumental report 
that it has given to the country, and at the 
same time I would only pay a half hearted 
tribute to the report of the Parliamentary 
Committee on Education that is before us 
to-day. I would like to cut across the    
Party barriers    that 
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exist  in this House and pay  a  compliment    
to    Prof.       Ruthnaswamy's speech   which   
I  would   describe   as words of wisdom that 
emanated from a great educationist.    1 am 
sure that ii  this House  would  take the  saga-
cious  advice  of eminent educationist like 
Prof. Ruthnaswamy, Dr. Kothari, Dr. 
Lakshmanaswami Mu^aliar    and may 1 also 
add, Dr. Trig *a Sen, we shall be able to solve 
<ui our educational problems in a  spirit of 
amity and usefulness and progressive thinking.    
The learned Education Minister, in his  
opening speech two  days  ago, said that the    
Education Commission Report that is before 
the House has set before us a Himalayan task. I 
am sure   the   Education  Minister   himself 
will not commit a Himalayan blunder in   
trying   to   tackle   this   Himalayan task that is 
before the country.   Why am   I   saying   this?     
I   have   studied the Report of the Commission 
as well as  the  Report  of  the  Parliamentary 
Committee    very deeply    and I    am 
constrained to think that the neighbourhood 
school system is very wrong, is illegal and 
unconstitutional. I    am not  for  the  public   
schools   as   such. I am one of those who ire 
definitely opposed to the public school system 
because  it  creates  a  class  by  itself, a class, 
if I may    say so, that   even ^oes to the extent 
of developing    an anti-Indian feeling and a 
pro-Western feeling.      But      this    
neighbourhood school system, in the long run, 
I am sure, will bring about regimentation. And 
if there should be regimentation in  education, 
we shall be  setting  at naught the    liberty Of 
thought    and the liberty which every citizen 
enjoys to send his child to the school of his 
choice.    That is an inherent right of a  parent 
which has been recognised not only under 
Article 26(3)  of the Human Rights Charter of 
the United Nations, but also in the principles of 
the Constitution of India. My learned friend,   
Mr.   Chengalvaroyan,   argued vehemently 
yesterday, quoting    from Justice  Chagla's    
Judgment,  that the neighbourhood school 
system will not 

come under the purview of that judgment. But 
I am afraid, being a lawyer myself, that in the 
long run if you will try that, it will certainly 
go against the tenets of our Constitution and I 
would not 'ie sorry if the Supreme Court of 
I'idia would declare that this neighbourhood 
school svstem is ultra vires Of the Constitu-
tion. I would appeal to the Education Minister 
to give thought to this question before 
finalising this in the actual Bill that will come 
before the Parliament. I would respectfully re-
quest him in the interest of justice, in the 
interest of respect for human rights and in the 
interest of our own Constitution and liberty of 
thoughtt he should not force this neighbour-
hood school system upon us. 

The second question is a complex question, 
namely, the language i=sue, which is madr 
more complex b- ".he protagonists of Hindi. I 
would at once say that Hindi chauvinism and 
blanket imposition of Hindi will destroy the 
ultimate unity and integrity of India. I am a 
pro-Hindi man with reference to the 
implementation of Hindi as the official 
language, but not to-day; it shall be only 30 or 
40 years later. This country is not prepared to 
accept in the present stage that Hindi can 
alone be the Ungua franca of India. What is it 
that has brought about our country's unity? It 
is the educated class as such, besides the 
various religions, that has brought about the 
unity of the country and has strengthened the 
ties between the North and the South, between 
the East and the West. That cannot be rebutted 
by the learned Education Minister but I would 
respectfully ask him: "Is it not the Hindi 
chauvinists who would promote the 
importance, whose overnight love for the 
development of the regional languages for the 
University education has come about, and who 
in that love—they do not want ultimately to 
promote the regional languages but—1 would    
very vespeetruliy »t*y 

 



 

[.Shri R. T: Parthasarathy] that by 
destroying English they want to 
predominate  and they will domi-note the 
entire country's administration  as  a  
whole?"    I  am  sorry    to speak in this 
strain but I am making a point out of it that 
you must listen to the South,   you   must    
listen   to Bengal, you must listen to those 
who come from the non-Hindi areas    and 
understand what    their feelings are. As I 
said, I am not opposed to Hindi, but I very 
much question the wisdom of this 
Committee when it says that in 5 years 
they will be able to switch over to the 
regional languages.   May I ask very 
respectfully Dr. Sen whether Bengal is 
ready to take up,    at the  university    
level,    education    in Bengali?    The 
D.M.K. Government of Madras say  that  
they  are  going    to implement the 
regional language system.   Prof. Sher 
Singh yesterday said that Rs.   18 crores  
are set apart for translation  of    the    
various    works, Rs.  1 crore    for    each    
language.    I have    myself    studied    this    
matter deeply and I would    challenge any-
one even    the    Education    Minister, 
whether in a period of ona year or 5 years 
or even 10 years the entire works in the 
various languages could be  translated  into     
the  various  regional languages, of the 
various public libraries of India and the 
libraries of the Universities of India?    
Where are we heading to-day?   Why 
should there be so much of hurry? Hurried 
thinking    will    always    destroy    the 
foundation  of  our education.  I    ask Dr. 
Sen whether he is going to publish this 
report of the Parliamentary Committee and 
the decision that the Government would 
take and circulate for public    opinion    
throughout    the length  and breadth of 
India    before taking  a   final   decision   
and   putting it  before  the  Parliament?    I  
would very   much  like   to   get   the   
answer from the Education Minister.    If 
we should  take  a   census   of  the  entire 
educated  classes   of  India   and   even u 
census of the graduates and under-
graduates, T am   sure,   not   even   5 

per cent, would vote in favour of the 
regional languages immediately.   We 
shall have to wait for a period of 30 years,    
the    Hindi-protagonists    Will have to 
wait for    30 yearst so    that the whole    
country, all the    regions, could   be  
made  to   uplifc  themselves in their 
particular regional language, Hindi or    
whatever it    may    be.    I would even go 
to the extent of   requesting Dr.  Sen if he 
would  bring an amendment to the 
Constitution, if he is really sincere about 
it  and    I will vote for it that education 
shall be a Central subject or at the least, 
education shall become a Concurrent 
Subject.    If   education   shall   become a    
Concurrent    Subject, he   will    be able 
to succeed to a very large    extent.    I    
would like to   invite   your kind attention 
and through you,    the attention of the 
House that on    16th July, the present 
Madras Chief Minister made a   speech  in  
Salem    and said: 

"Why should there be an Education 
Minister for India, why should there be 
a Health Minister for India, when these 
two subjects are State subjects? What 
right have they to interfere?" 

May I ask the Education Minister how he 
is going to formulate a national policy of 
education and how he is going to 
implement that in the Madras State? How 
is he going to apply any sanction against 
the Madras Government if he is not going 
to get the support and cooperation of the 
Madras Government and he has not the 
power under the Constitution to interfere 
with the educational administration of 
Madras? There must be some loud 
thinking on this and as I said, dis-
passionate thinking, a balanced judgment 
and what I would call the broadside of the 
whole picture should be considered. 

I would conclude with a word   by 
supporting every word of Prof. Ruth- 
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naswamy in saying that we shall formulate a 
national policy if there is a nation but this 
regionalism, by     the present outlook of the 
Parliamentary Committee's  report,   we  are   
creating what I would  call,  the balkanisation of 
India. Mr. Ramachandran said that it would be 
an English India  and a Hindi  India.   I  go a 
step further  to say that  it will  be fourteen    
Indias which will be ultimately working for their 
own welfare and for their own independence 
and there will be nothing to call us a nation and 
I am afraid this is not the way in which we have 
been brought up.   This is not the way for which 
we have worked and attained the Swaraj of our 
country and I am sure  if this educational policy 
is going to be worked out without any 
compromise,   without  a   broad   thinking and 
taking the nation as a whole, particularly  the     
non-Hindi-speaking people, I am afraid we are 
committing Harakiri and I hope that Dr.      Sen, 
who is himself an educational expert and truly  a  
great patriot, will     not work  up  our way 
towards  Harakiri. 

SHRIMATI    USHA    BARTHAKUR (Assam):    
Madam. 

DR.   TRIGUNA  SEN:     May   I say one 
word? 

[THE VICE CHAIRMAN (SHRI AKBAR 
ALI KHAN)  in the Chair.] 

DR. TRIGUNA SEN: My young friend, the 
hon. Member *here, perhaps made ,1 mistake. It 
is not my fad to introduce regional languages as 
the media of instruction. It is the Education 
Ministers of all the States, including Madras, 
who met here who decided unanimously that the 
regional languages should be the media of 
instruction at all stages. It is not my fad. 

SHRI GANGA SHARAN SINHA: Perhaps 
they decided about the period also. 

SHRIMATI USHA BARTHAKUR: I am 
grateful to you that at last you 

have given me some time for saying a few 
words in this discussion   As the time is very 
limited, I want to touch only 3 or 4 points in 
this discussion. Regarding the language 
problem, I do not want to speak much more. In 
substance I want to say that while it is ideal that 
the Indain languages should be the  media  of 
instruction  at      all stages of education, I 
venture to submit that the time-limit of five 
years as  suggested  for  the   change-over,  is 
rather too unrealistic and impractical. Secondly, 
I believe that the faculties of  medicine,   
agriculture,   engineering and postgraduate 
education in science subjects should continue 
to be taught in English, till Hindi adequately 
develops to replace English and the question of 
introducing the regional languages  as  media 
should await development in their respective 
fields on these subjects.    So I consider it to be 
unwise to make any  undue haste in such a vital 
matter without making the necessary or 
adequate preparations to bring 
about  the  changes   without   creating 
difficulties. 

I congratulate the Education    Commission  for 
their appreciation in the report that for full 
development of our human resources, the 
improvement of homes and for moulding the 
character  of children  during the most im-
pressionable years of infancy, the education of 
women is of greater importance  than that  of 
men.   One     great man also said that an 
educated mother is superior to hundred school 
teachers. But what do we find in reality?   The 
education  of women  in   our  country has been  
given  a  secondary  importance and the gap, in 
the level of education  of  our  boys   and   girls   
is  far wide.   The   report   of   the   Education 
Commission points out that in the primary 
stages, the girl students were 55 against 100 
boys while in the University stage the number 
has been as low as 24 against 100 boys even in 
the year 1965-66.   The Commission has recom-
mended that special programmes for education 
of girls at all stages and in 
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all sectors should be taken up as an integral 
part of the general programmes for the 
expansion and improvement of education. I 
strongly urge that the Government should take 
immediate steps for the implementation of the 
recommendations of the Commission to 
remove the backlog  in the education of 
women. 

Sir, in this connection I would like to 
emphasise me following points in the matter 
of improving female education. 

Firstly, education of girls should be made 
free up to the higher secondary stage and 
special scholarships should be awarded to 
girls of economically backward families of all 
classes up to the university stage. It hag been 
seen from past experience that given op-
portunities our girls cannot only compete with 
boys in all fields of itcademic pursuit but can 
also surpass boys. Even on merit the 
education of gills should be given adequate 
fillip and encouragement. 

Secondly, Sir, adequate provision should be 
made for establishing colleges for girls so as 
to enable the girls of poorer means to have the 
facilities for higher education. Along with 
colleges it is of equal importance thcit we 
provide for adequate hostel facilities for girls 
hailing from rural areas. It is seen that 
nowadays the girls of rural areas are more 
enthusiastic to have their education. As a 
lifelong active participant in female 
edmcation, I know what a great handicap it 
has been in the matter of education of girls 
especially in the rural areas not to have hostel 
accommodation. Unless we remove this 
handicap, female education will lag behind in 
spite of our best and pious wishes. 1 must say 
that for"the above reasons even today Assam 
is lagging behind in female education. Sir, I 
would suggest that the Centre should take full 
financial responsibility for providing  hostels   
and  other  facilities     for 

girls jn all stages of education   from the  
school to the  university. 

Thirdly, Sir, apart from general education 
specal facilities should be piovided for girls in 
vocational and professional fields as, for 
instance, •medical, health and family 
planning, a&riculture, industry, commerce and 
engineering, polytechnic, arts, crafts etc. We 
have seen that our women also fought side by 
side with men in times of emergency. In 
normal times also they can work side by side 
with mm. Women are about half of our total 
population. Thus this huge manpower should 
be fully utilised by giving it proper education 
and training (Time bell rings.) Am I to end 
now? 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): No, eight minutes are over and 
you have only two more minutes. 

SHRIMATI USHA BARTHAKUR: I 
would need some time more because it is an 
important subject. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Ybu have two more minutes. 
Hereafter everyone will have ten minutes 
only. 

SHRIMATI USHA BARTHAKUR: I don't 
know what to discuss in such a short time. 
Another thing that I wanted to refer to is the 
education of handicapped children. This has 
been dismally neglected so far and I am glad 
to find that the Commission has taken note of 
this question and has rightly observed: 

"The constitutional directive on 
compulsory education included 
handicapped children as well, and very 
little has been done in this field". 

In another place      the      Commission 
opines: 

"It  is  essential  that the education of  
handicapped  children  should be 
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an inseparable part  of the  general 
educational  system". 

This view will, no doubt, be supported by an 

Sir, from the Report of the Com-nussu.i we 
find that the number of the handicapped 
cnildrenis 2.5 millions in the whole country of 
whuch the number of blind children of school-
going age is about 3 lakhs and that of the deaf 
children is about 4 lakhs. The Report further 
poir.ts out that out of a hundred only one 
blind or deaf child can have the chance to 
have education up to the primary stage. There 
is no government school for the blind or deaf 
in the whole country. Sir, this is really 
unfortunate, to say the least. Apart from 
humanitarian considerations it has now been 
proved that given proper facilities these 
handicapped children can become useful 
citizens and may even compete with normal 
boys and girls. Sir, I feel proud to be able to 
cite the living example of my own home 
district where there has been established since 
1950 a school for the blind under the 
management of the Sreemanta Sankar 
Mission, a voluntary organisation which has 
been doing humanitarian service in various 
fields in our State, both in the plains and in 
the hills. The pupils of this school which is 
the only one in the whole of the eastern 
region, have competed with normal students 
and have successfully passed examinations up 
to the B.A. with credit. In music also they 
have excelled in open competitions. They 
learnt useful handicrafts and have utarted 
earning their livelihood. Similar must be the 
experience of the institutions in other States, 
no doubt. This experience should, therefore, 
open our mind and dispel our nreiudices 
against (he handicapped children who should 
no longer be treated as social liability but as 
good and as useful as all others. 

Sir. the main handicap in the matt?'-of 
education of these unfortunate chil- 

dren is the apathy of the Government and the 
consequent paucity of funds. It is true that 
Government have been giving occasional 
grants but these are very 'meagre compared to 
the need. Unless Government makes adequate 
provision in the Budget for giving recurring 
grants to meet the expenses of running the 
institutions which are catering for the 
education of the handicapped children, it will 
be impossible to run them merely on charities 
which have also been rapidly going down due 
to the economic depression in the country. 
Besides this, the education of the handicapped 
children is "more expensive than that of 
general children because it entails Special 
equipments and other accessories and special 
facilities Sir, I, therefore, strongly urge that 
this matter should be given earnest attention 
by the Government and with- a sense of 
urgency, 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): That will do, thank you. 

SHRIMATI USHA BARTHAKUR: Just 
one sentence more, Sir. I am happy to find 
that the Education Commission has suggested 
in this Report; 

"There should be at least ona school in 
every district in the States for the 
handicapped children and there should be 
coordinated effort ill different government 
agencies in th* field for this purpose." 

Sir, I heartily endorse this recommendation 
and request the Government to implement it 
without delay. 

Lastly I appeal, sir, to this hon. House and 
to the Government to consider the question of 
the handicapped children with sympathy, 
from a Humanitarian point of view as well as 
from the point of veiw of social justice and to 
take a firm decision in order to remove this 
stigma. Sir, it is rather painful to find that 
although we have a Social Welfare 
Department 
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it pleads helplessness when we approach 
it for funds for the education (if these 
unfortunate children, due to Jack of 
budgetary provision. I hope "this 
situation will not be allowed to remain 
unsolved.     Thank you, Sir. 
• 6 P.M. 
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(Time bell rings) 
THE VICE-CHAIRMAN (SHRI 

AKBAR ALI KHAN): There is no time. 
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SHRI KRISHAN KANT (Haryana): 
Mr. Vice-Chairman, I first of all 
congratulate the Education Commission 
and the Parliamentary Committee for 
bringing out the fine reports. I hope 
these voluminous reports will be read 
sometime and implemented, maybe in 
one generation or two generations. 

AN HON. MEMBER: After two 
generations? 

I      SHRI KRISHAN     KANT:     It  
will i *ake   time.   It  is  presumed  that  
this i  national policy  on education will 
be I converted into  programmes and 
then formulated into financial  
compulsions and made a part of the 
Central and State budgets, which will be 
put into effect  to  bring the  
programmes into action.   I do not know 
whether these two  reports  will  bring  
any     revolutionary change in our 
educational system.   But I am sure that 
Dr. Kothari. the Chairman of the 
Education   Com- 

I 

 

(Time bell rings) 
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mission and the doyen of Indian scientists 
and educationists, and Dr. Triguna Sen, 
who is an eminent engineer and 
educationist, are imbued with a 
revolutionary zeal to do something for 
education, and I only hope that they will 
impart something of that forvour to the 
moribund and 'ardy Indian education. 

The Education Commission's report 
is full of generalities, broad state 
ments, aphorisms, platitudes, etc., 
which are dispersed overall the pages 
of this report, and some of these ap 
pear to have been transferred to the 
Parliamentary Committee     report 
which also contains a lot of general 
statements. The Parliamentay Committee 
differs from the Education Commission 
report on three important points. They 
have not accepted the recommendation of 
the Commission for the creation of 5 to 6 
major universities or upgrading of the 10 
per cent of the institutions at all levels to 
optimum standards. They ihink that 
better results can be obtained by 
maintaining minimum standards in all 
institutions and offering special 
additional assistance on the basis of 
proper criteria to those institutions which 
show a high level of performance and 
promise. As a student of science and 
logic I fail to understand what really the 
Parliamentary Committee means by this. 
What, is the meaning of minimum 
standards of education? What is meant by 
offering special additional assistance and 
in what way? What is the proper criterion, 
and when you lay you offer this 
assistance to those Institutions which 
show high level of performance and 
promise, are you 'iot selecting the 
institutions? When ihe Education 
Commission says that •hey would like to 
upgrade 10 per i lent of the institutions to 
optimum standards, are they not also 
doing the dame thing, of selecting the 
institutions? What indeed is then the 
diffe-pnco  between  ihp     
recommendation 

 



3131  Repent of the Educa-    L 9 AUGUST   1967 ]     Report (1967) of th» 3132 
tion Commission Committee of Mem- 

(1964-66) bers of Parliament 
on Education 

no more    than    the     high-minded 
puerilities of the main report." 

I would like to ask the Education Minister 
before going further what mechanism, what 
institution he thinks he will use for 
implementing these recommendations of the 
Education Commission or the Parliamentary-
Committee. 

During the last ten years the record of the 
Ministry of Education in initiating any 
programme has not been very encouraging. 
Some would say that the whole thing was a 
sheer waste of money and a miserable failure 
and that the Education Ministry has no 
national. vision and clarity about it. For 
example, they were shouting about, as Mr. 
Ramachandran has said, basic education for a 
number of years. What has happened to that? 
How is it implemented? How much money 
lias been spent on that? I would like the 
Minister sometime to evoluate what has been 
done in this regard. 
Secondly, the Education Ministry started all 

the 11-year schools, the multi-purpose schools, 
junior technical schools, and so on. What has 
happened to all that? They have proved a failure 
in all the States. Then in 1962 a Committee on 
emotional integration was formed which was 
called the Sampurnanand Committee. There 
were many experts on that Committee and they 
came to certain conclusions on policy matters 
on education. They gave suggestions for better 
co-ordination between expansion of education 
and employment opportunities. I would like to 
know what has been done about this Com-
mittee. If this is the institution or •mechanism 
through which Dr. Triguna Sen has to 
implement this report, only God save him. I 
would like Dr. Sen 8 and his dynamic deputy, 
Mr. Bhagwat Jha Azad, to impart something of 
that dynamism and create a new organisation  or  
a new set-up  which     would 
really  implement  all  the  suggestions. 

The suggestion given about the regio- 
* nal   language   and   the  "medium      of 

instruction is a very revolutionary suggestion, 
and unless this dynamism is brought into it, it 
is not possible to make the country march 
forward. The main difficulty will be that it 
will again create a mess if dynamism is not 
brought into it. It is only determination and 
dynamism which can bring about 
implementation of these reports. 

I would like in this respect to say that one 
of the factors which has not been properly 
looked into by the Parliamentary Committee 
is about the question of investment on 
education. In para. 94 of the Report of the 
Committee of Members of Parliament it says: 
"In future the total educational expenditure of 
the State Governments will be much larger 
and may come to about 1' 3 or 112 of their 
total resources". I have no doubt that in 
aggregate the total provision for education is 
going to increase with the rise in national 
income, with the increase in productivity and 
with greater yield from our farms and 
factories. But I have doubt if any State 
Government can afford to spend 50 per cent 
of its revenue on education. That State will 
become bankrupt. I wish that the Committee 
had given better attention to it and not made 
such broad statements. I do not think much 
thought has been given to such important 
problems when observations are made like 
this, and naturally the "Times of India" said 
that it was all  puerile  recommendations. 

The beauty of the report is in its interesting 
Minutes of Dissent which give a very happy 
reading. The problems raised are very 
importnat and the "Times of India" editorial 
has rightly pointed out that " the question of 
costs will become all the more crucial if 
greater emphasis is put on the development of 
education for agriculture and industry". 
Participation in productive work on the part 
of millions of children in schools, in the 
homes, in factories and farms will mean a lot 
of pxpenditure  and      cannot      he 
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require opening of properly equipped 
workshops in schools. I think the idea of the 
neighbourhood schools is a revolutionary 
idea, but it should have been worked out in 
more detail, because to bring about a socialist 
society certainly we should have this idea, but 
this cannot be put into practice unless we take 
it "more seriously and give more thought to it. 
I think the question of financial implications 
has not been properly looked into. It seems to 
have been left to the Planning Commission or 
the generations to come. 

One of the very important tasks of 
education—which, tHe ^Parliamentary 
Committee has not attempted to define—is 
how to bridge the gap between our social 
environment steepea in history and the 
advancing frontiers of new civilisation based 
on science and technology. It s not a question 
of building houses or factories. It is a question 
of changing the mental climate of every 
Indian citizen. Our mental climate is built up 
with stories related to us by our mothers and 
elders. Our history used to be taught to us 
from the very childhood. Ramayana and 
Mahabharata built up our mental visions. 
They are very important. But we must not 
forget that they depict feuda1 society based on 
agriculture. Historical stories and later on 
history play a great part in building up of our 
aims and aspirations. I lay a great stress on the 
history of science. The story of great scientists 
and great inventors should form an important 
part of our school education at various stages. 
Later on, history of science should form an in-
tegral part of all education whether scientific, 
technical or non-scientific. It will inform us 
that history is not full of kings and their 
armies. Histories of economic, social and 
political developments ai-e related to science 
and technology t,nd their application. This 
will  bridge  *hp   gap   and make      an 

integrated study of human development. This 
will help the students to project their minds 
from the past to the present and future. It will 
psychologically prepare them for the new 
developing technological society. It will then 
naturally help in the problems which new 
civilizations prop up. I wish the Commission 
and the Committee could have given thought 
to the history of science. 

Now, I would like to deal with the question 
of science policy which has been dealt with 
both the Commission and by the 
Parliamentary Committee. The science policy 
has inherently to be within the framework of 
national policies of social and economic deve-
lopments and defence. It is true that the 
formation of the science policy is only at the 
rudimentary stage even in advanced countries. 
This is because of the inherent difficulties of 
the situation. The impact of fundamental dis-
coveries in science is unpredictable because it 
may create altogether new and far-reaching 
consequences on the life and progress of the 
society. And secondly, science policy almost 
invariable goes beyond science. It involves 
complex political and social issues and 
decisions. Though the science policy is 
concerned with the policy about the pursuit 
and development of science, it is much more 
involved with the utilisation of science to 
meet national   needs   and   goals. 

The national goals which involve science 
range over a wide spectrum: agriculture and 
industry, improvement and control of 
environment, medical care, science education, 
computers and automation, population control 
and so on. Science policy is essentially a pub-
lic policy in relation to science. I would like  
to  quote  here  from  the  Report 
of the OECT3: 

i 
"In its double aspect of ^Policy in 

science' and 'Science in policy' the relation 
is at once tp chnical. economic, and 
political and it touches on the material,  
social and cultural 
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well being of countries, as well as on 
their national security and prestige. 
The problems it poses can be explored 
effectively only when professionals 
from all the relevant lields set 
themselves to think together about 
them, and to contribute to their 
solution from a common 
understanding. Systematic elaboration 
of the concept and implications of 
science policy would therefore seem to 
be an inherently inter-disciplinary  
task." 

So, it is very necessary that there should 
be some mechanism, whereby the 
Government of India could have as 
competent, objective and unbiased an 
advice as possible on matters relating to 
science policy. When the resources are 
limited, it is all the more necessary to 
decide what not to do. There are a 
number of organisations dealing with the 
formulation and application of science 
such as the CSIR, the ICAR, the ICRR. 
the AEC, the UGC, the Defence 
Research Organisation and others 
concerned with science. It is a problem 
to see how these organisations work 
within the context of a national 
perspective and according to their 
responsibilities and assigned work. 

The mechanism as at present is the 
Scientific Advisory Committee. It is 
composed of scientists with the Cabinet 
Secretary as the Chairman. Although its 
charter is quite comprehensive, in fact, it 
considers matters referred to it by the 
Union Cabinet or brought up by one of 
its members. But as it is, it lacks in a 
long-range programme of determining 
the scientific priorities and reviewing 
continuously the national research policy 
situation. It also has no means to exercise 
close co-ordination and sufficient control 
over the utilisation of the limited 
resources and planned execution of the 
enlarged science policy. 

The assessment of work and evalua-
tion of achievement of the     various 

agencies are rather impossible. In such a 
situation, the relative allocation of the 
available slender resources between the 
competing agencies depends more on the 
pulls and prestige of the leaders of those 
agencies, on the current inter-nation 
fashion in science then on the 
worthwhileness of the agencies' 
programmes and their contribution to 
meet national needs. 

Recently the British Government an-
nounced the establishment of the Central 
Advisory Committee for Science and 
Technology which is responsible 
according to them, for advising the 
Government on the most effective 
national strategy for the use and 
development of scientific aad 
technological resources. It includes 
professors of economics, educationists 
and social thinkers like the trade union 
leader, Mr. Frank Cousins, 

In our country also it is necessary that 
for the proper functioning of the 
Committee, a major part of the mem-
oership should belong to persons who 
enjoy the confidence of the scientific 
community but who are not themselves 
in charge of big science agencies or 
science-related departments. The 
Committee should also include amongst 
its members, economists, so-cal scientists 
and persons knowledgeable in the fields 
of industry and management. When the 
Committee consists largely of people 
who themselves are in charge of science-
using agencies, it becomes almost 
impossible for the Committee to go into 
any critical discussion of problems and 
arrive at objective and unbiased 
dicisions. So, the Scientific Advisory 
Committee to the Cabinet needs to be 
thoroughly reorganised as regards its 
composition and functioning. The head 
of the science-using agencies should be 
associate members and should not 
participate in decision-making. They 
should not be made members of the 
Scientific Advisory Committee. The 
Committee  should be  provided  with      
a 
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secretariat which it does not have at 
present, with a self-reliant and self-
generating mechanism for pursuing a 
planned programme of its work. 

The last point is that the support for 
science depends much on the un-
derstanding and vision of the political 
leadership and on the general awareness 
in the country about the role, strength and 
limitations of science. It would serve a 
distinctly useful purpose if a science 
Report dealing with the progress of 
science and important questions bearing 
on science policy were placed annually 
before our Parliament. A discussion in 
the House on such a Report would serve 
a valu- 

able purpose. The Scientific Advisory 
Committee could be assigned the res-
ponsibility for preparing the Report for 
submission to Parliament. And in this 
respect, I disagree with Dr. Kothari when 
he says that the Report should be 
prepared by the CSIR. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): The Hfeuse 
stands adjourned till 11.00 A.M. to-
morrow. 

The House then adjourned at 
thirty-five minutes pastsix of the 
clock till eleven of the clock on 
Thursday, the 10th August.  
1967. 


